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Cf:NI"%AL ADMINISTR AT IVE TRIBUNAL
PRIN IPAL BENCH
NEW DEIHI

C.P. NO. 94/94 in
Q.A. ND. 732/89

New Delhi this the 25th day of March, 1994

CCR AM :

THE HON'BLE Mi. JUSTEE V. S. MALIMATH, GHAI:MAN

THE HON'BLE M. S. R. AIGE, MEMBER (A)

S/Shr1

1.

None
e
2.

3,

Y

Bali Ram S/0 Ramgatl,
R/O Gram Prrara,
Ghoordas. Tola,"

Post. Shgkurali Bazar,
Distt. Diveria J.pP.
Presently working under
Signal Inspector, Delhi
Power Cabin. .' ,

Ravmder Nath

R/0 Sadar Bazar Delh1—6
Presently worklng under
Signal Inspector, West Motia
New Delhi,

Ram Bahadur $S/0 BehaJ. i,

R/o Sada‘k Bazar Delh l"6o ‘ L) 0'

aopeared for the Petitioners -
Vérsus

Ansul Gupta, D. S T.,

. D&M Of f. 1.ce , New Delhi,

sunil Gupta, Dy. uSTE,
Baroda House, New Delhi.

Dam, ESTE ,
DEiM Off ice, New Delhi.

Ganesh Dass, S.I.P.S. -(West),
‘Mot ia Bagh delhi,- -
o R D R (CRAL)

Hon'blu Mr o Justxce .V. ‘S Mallmath -

Petitioners

‘/as/ |

twice,

also not been‘rec.tlf ied.

None appeared for the petltxoners though called
I‘he ObJeCtLOrlS pomted out by the office have

e, dLs missed for

heticd_

-.( lV- S-c Mali[nath )
Chairman

Hence
hbn—pr osecut i'on.
/1////5

{ S« Rs Ad
Member {



